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CENTRAL ADMINISTRATIﬁﬁfTRIBUNAL. JABALPUR BENCH,&JABALPUR

[#]

Original Application NO. 542 of 1998

Jabalpur, this the 16th day of December, 2003

Hon'ble Shri M.P. Singh, Vics Chairman
Hon'ble Shri G. Shanthappa, Judicial Member

1. Ashok Kumar Tambhane,
s/o Late R.G. Tamhane,
aged about 40 years,.
Chargeman Grade I1I, c
cpo IIT,

Vvehicle Factory,
Jabalpur, M.P.

2. I.D. Tiwari,
Aged about 42 years,
s/o Late Onkar Wath,
Chargeman Grade I1I,
CDoO 1I,
Vehicle Factory,
Jabalpur, M.P.

3., P.C. Ram,

" s/o Late Teju kam,
Aged about 46 vears,
Chargeman Grade II,
R.D. Section,
Vehicle ¥actory,
Jabalpur, M.P.

4, Rajendra Prased,
S/o Late Mannlal Sharma,
Aged about 46 years, '
Chargeman Grace II, /
cpo 1II,
Vehicle Factory,
Jabalpur, M.P.

5 T.C. Sahu,
s/o shri P.C. sahu,aged 45 yrs
Chargeman Grade: II
cpo 11, . ,
vehicle Factory, TT
Jabalpur, M.P.

6. S.N. Ghosal, s/o Late AL Ghosal,
Aged 52 yeare, Chargeman Gr 1I,
sTD, Vehicle Factory, Jabalpur.



7.

8.

9.

10.

11.

12.

13.

R.D. Sharma,

S/o shri Jagdish Prasad,
Aged about 42 years,
Chargeman Gr II, R.D.,
Vehicle Factory,
Jébalpur. M.P.

V.N. Sharma,

s/o shri B.L. Sharma,
Aged about 40 years,
Chargeman Grade II, R.D.,
Vehicle Factory,
Jabalpur, M.P.

sunil Kumar Shrivastava,
s/o shri H.sS. shrivastava,
Aged about 37 years,
Chargeman Grade II, R.D.,
Vehicle Factcry,

Jabalpur, M.FP.

R.L. Tiwari,

S/o Late B.P. Tiwari,
Aged about 41 years,
Chargeman Grade II, R.D.,
Vehicle Yactory,
Jabalpur, M,P,

Arun Kumar Awasthi,

S/o Late G.P. Awasthi,
Aged about 48 years,
Chargeman Grade II, CDO-I,
Vehicle Factory,

Jabalpur, M.®,

T.K. Banerjes,

S/o shri N.N. Banerjee,

Aged about 43 years,

Chargeman Grade II, R.D.,
Vehicle Factory, Jabalpur, M.P,

G.S. Ahuja, aged about 34 years, .

S/o shri A.s. Ahuja,
Chargeman Grade II, VDO,

Vehicle Factory, Jabalpur, M.P,



14.

15.

16.

17.

18.

19.

20.
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c.G. Diwan, ‘f;f
s/o shri M.G.S. Diwan,
Aged about 43 years.
Chargeman Grade II, VDO,
Vehicle Factory,
Jabalpur, M.P.

Chandra Singh,

s/o shri Kunwan Singh,
Aged about 40 years,
Chargeman Grade II, VDO,
Vehicle Factory,
Jabalpur, M.P.

U.K. Khare,

S/o Late Shri R.N. Khare,
Aged about 45 years,
Chargeman Grade II, VDO,
Vehicle Factory,
Jabalpur, M,P.

G.S. Saxena,

s/o Late N,P, Saxena,
Aged about 44 years,
Chargeman Grade II. VDO,
Vehicle Factory,
Jabalpur, M.P.

Amerika Singh,

s/o Late Abilakh Singh,
Aged about 44 years,
Chargeman Grade II, CCTO-2,
Vehicle Factory,

Jabalpur, M.P.

U.K. Agrawal,

S/o shri D.D. Agrswadl,

Aged about 43 years,

Chargeman Grade I, EPP,
Vehicle Factory, Jabalpur, M.P.

JS Khandoriya, S/o Late KL
Khadorivya, Aged abhout 44 years,

Chargeman Gr II. ETP,
Vehicle Factory, Jabalpur, M.P,



21.

22,

23,

24,

25,

26,

27.
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Gulab singh,

s/o shri Keillal Singh,
Aged about 43 years,
Chargeman Grade II, CDOrI,
Vehicle-Factory,

Jabalpur, M.P,

B.S. Lodhi, |

S/o Late L.S. g Lodhi,
Aged about 40 years,
Chargeman Grade II, CDO=-I,
Vehicle Factory,

Jabalpur, M.P,

K.K. Singh,

S/o Late D.N. singh,

Aged about 37 years,
Chargemén Grade II, DATA,
Vehicle Factory,

Jabalpur, M.P,

R.B. Tiwari,

. 8/o Late G.L. Tiwari,

Aged about 43 years,

Chargeman Grade II, SEM Plant 3
Vehicle Factory,

Jabalpur, M.P.

K.K. Bhaskaran,

S/o Late K. Krisnnan Acharya,
Aged about 45 years,
Chargeman Grade II, ccTo-3,
Vehicle Factory,

Jabalpur, M.P,

A.K. Mitra,

S/o shri Amuly Kumar Mitra,
Aged about 52 years,

Chargeman Grade 11,

Standard Office, Vﬁg. Jabalpur.

A.K. shukla, aged about 38 years, &

S/o shri Jp Shukla, Chargeman Gr II,

HRD, Vehicle Factory, Jabalpur,
_—N

L XN J

(By Advocate = shri g, Nagu)

-

)

Applicants



Versus

1.

2.

6.

7.

8.

10.

11.

12.

13.
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union of India,

Through the Secr2tary,
Department of Defence Production
and supplies,

Ministry of Defence,

New Delhi.

The Cchairman & DGOF,

Ordnance Factofy Boa~d,

10-a, Shaheed Khudiram Bose Road,
Ccalcutta - 700 001.

The General Manager,
vehicle Factory,
Jabalpur, M.P.

The General Manager,
Ordnance Factory,
Katni, M.P.

shri M.K. Choubey,

" Chargeman Grade I -

shri P. Malhotra,
Chargeman Grade I .~

shri v.K. Sharma,
chargeman Grade I -

shri s. Saxena,

Chargeman Grade I

shri R.P. Rajput,
Chargeman Grade I

shri Jagdish Prasad,
Chargeman Grade I <~

shri S.N. Basu,

Chargeman Grade I

shri R.K. Yadav,
Chargeman Grade I 7

shri D.K. Jain, _

Chargeman Grade I



14.

15.

16.

17.

~18.

19.

20.

21.

224

23,

24.

25,

- 26,

27.

28.

29,

30,
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P.C. Jha,
Chargeman Grade I.//

Shri Jagdish Sah, Yoo XX
Chargeman CGrade I

Shri K.G.Se. Thakur } 0o
Chargeman Grade I

SQKO Roy’ |
Chargeman Grade I _-

shri A. Pillai,

Chargeman Grade I |

shri Ravindran P.G.,
Chargeman Grade I .~

Shri Amar Singh, A see
Chargeman Grade I

shri K.L. Yadav, _
Chargeman Grade I

shri P.L. Khare, -
Chargeman Grade I

shri R.N. Majunmdar,
Chargeman Grade I,/

shri H.s. Kashyap,
Chargeman Grade I

Shri Ramesh Chandra,
Chargeman Grade I

Shri P.s. Mandal, _
Chargeman Grade I

Thakur Prasad, .
Chargeman Grade I

Shri R.P. Gond’ /_.
Chargeman Grade I

shri M. VvValliyan,
Chargeman Grade I

shri s.N. Polkamwar,—

Chargeman Grade I
T

deleted vide order
dated 10.09.2003.

deleted vide order
dated 10009020030

deleted vide order
dated 10.059,2003.
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31, shri Dp.K. Dharar,
Chargeman Grade ?ff

(¥

32. shri Rr.s. Chouhan,
Chargeman Grade I «

33. shri s.c. Bera, ,
Chargeman Grade T

' 34. shri v. Phansalkar,

Chargeman Grade T ~

35. shri Gouri Shankar,
Chargeman ‘Grade T — -

36. shri p, Mukher jee,
Chargeman Grade 1 .

37. shri J. Chakraborty,
Chargeman Grade : —

38. shri M. Rao,
Chargeman Grade 1 _-

39. shri Shobha Lal,
Chargeman Grade I

40. shri Kureel,
' Chargeman Grade I_

: Sk
41, shri BM Kostya,
Chargeman Grade II

420 Shri B.Mo Joy.
Chargeman Grade xI~

43. shri B.R, Mathankar,
Chargeman Grade 1T

Respondents 5 to 43
C/o General Manager, ¢
Vehicle Factory,

Jabalpur, M.Pp, eoe Respondents

(By Advocate - Shri P, Shankaran for of Picial respondents 4

none for other respondents)

ORDER (Oral)

By G, Shanthag&; Judicial Member -
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place the applicants enmblock senior to the private respondents
who are tHbugh cut holding the lower pay scale than that of

the applicaﬁi:s and issue fresh seniority list accordingly,
The further relief is to direct the respondents to consider
the case of the applicants and promote them to the post of
Chargeman Grade I (T~ech) with retrospective effect i,e, from
the date when their juniors and persons holding the lower
pay scale and equivalent pay scale had been promoted, Theg-
further pray to consider the case of the applicants for )
promotion in accardance with the provisions made in the SRO
No, 13=-E of 1989 and grant promotion with retrospective
effect when their courter parts in the equivalent pay scale
and grade have been given the benefit of the same and granted
promotion, In the alternative the respondents be directed to
grant time bound promotion to the applicants as Seniar
Draughtsman in terms of the arders dated 15,09,1995 (Annexure

A=5) and OM dated 19,10,1995 (Annexure A=4),

2. After hearing the advocate for the applicant and

the advocate for the respondents, we are of the view that
admittedly Annexure A~15 dated 23,05,1998 is a provisional
seniority list, The applicants have submitted their objectiorms
to the provisional seniority list vide annexure A-12, In
pursuance to the said representation the respondents have
not finalised the final seniority list, The learned counsel
for the applicants submitted that direction be given to
respondent No, 3 to finalise the seniority list on the basis
of the objections submitted by them, The J.earhed counsel for
the applicants also submitted that they may also be given
liberty to file an additional representation in respect of
‘the latest developments taken place and to include the

circulars regarding seniority, subsequent to filing of the

e

Oa,
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3¢ Accordingly, we direct the applicants to file a

detai led fresh representation to the respondents and they are
at liberty to include the subsequent instructions/orders
issued by the Government with regard to the fixation of the
Sseniority, within a period of two months from the date of

receipt of copy of this orda'/?;e—\.m___:/z%te: receipt

wasav’ie_
of the detailed representation from the appl:.cantS/wi

dhrted s decide the same by passing a speaking, detailed and ‘conside~
% red order within a period of three months f£rom the date of
receipt of the representation, Accordingly, the Original
Mpplication stands disposed of, No costs,

et s
W (MsP o Singh)

Judicial Member Vice Chairaman

(3 =l ; T,
Q}S"' "sSa" ¢ R P Do




